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IN THE CENTEAL ADMINISTRATIVE TRIBUNZL , JAIPUR RENIH, JAIFUFR,
CP HWo, 115791 in : Date of crder 14,2.235
OA no. 102/89
Suresh Chand : Applicant
V/8e
Shri Pavindra & Others : Rezpondents.
Mr, Mukesh Agrawal H counsel for the applican t.
Mr, Manish Bhandari : counsel for the vespondeznts,
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Hon'wle Mr. 3opal Frizhna, Member (Judicial)

Hon'le Mr., O,F. Sharma,

PEF HUN'BELE MB, GORAL

FISHNA, MERBELR

Membsr

(2dministrative)

(JUDICIAL)
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gaope OFf the Conbtenpt Petition to go into the
merits of the casc. The case of th=2 appliéant

for age relaxation for thes purpose of promotion
to the pest of Cleaner hasz been 2onsidsred by the
respondents and as such thsre was no discbedience
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result, this Contempt FPetition is dismissed,

Notices issuzd to ths respondents are hereby
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